
 
 

RBI/2015-16/252 

DBR.IBD.BC. 61/23.07.001/2015-16                                    November 26, 2015 

All Foreign Banks operating in India 

Dear Sir/Madam, 

Engagement of Services of Expatriate 
Officers in Indian Offices of Foreign Banks 

Please refer to our D.O.No.DBOD.Ref.1318/C.319-70 August 31, 1970 and Circulars 

DBOD.No.1033/23.07.001/94 dated March 11, 1994 and DBOD.IBS.BC.No.109/ 

23.06.001/ 99-2000 October 30, 1999 regarding engagement of expatriate officers by 

foreign banks in branches in India. 

2. We have been receiving requests from some of the foreign banks to remove the 

numerical restriction on engagement of expatriates in view of the operational 

difficulties faced by them in doing business in India. In the light of these requests, the 

position in this regard has since been reviewed in consultation with the Government 

of India. It has been decided that a foreign bank can deploy a maximum of four 

expatriates for each branch opened in India and not more than six expatriates for their 

Head Office functions.  

3. The other instructions with regard to the posting of trainee officers and remittance 

facilities by the expatriate officers in Indian branches remain unchanged. 

Yours faithfully 

 

(Rajinder Kumar) 
Chief General Manager 


